Customs, Excise & Service Tax Appellate Tribunal
               West Block-2, R.K. Puram, New Delhi – 66

Dated: 15/07/2010
ORDER NO. 99 of 2010
The Hon’ble President has been pleased to partially modify the following sitting notified vide Order no. 91 of 2010 to the extent indicated below:-

           From 15/07/2010 to 16/07/2010,  matters listed before Hon’ble Member D.N.Panda, Member(J) will stand adjourned 
Sd/-
(S. Chandran)

Registrar
Customs, Excise & Service Tax Appellate Tribunal
               West Block-2, R.K. Puram, New Delhi – 66

Dated: 15/07/2010
ORDER NO. 100 of 2010
The Hon’ble President has been pleased to partially modify the following sitting notified vide Order no. 91 of 2010 to the extent indicated below:-

           From 21/07/2010 to 23/07/2010,   Hon’ble Member D.N.Panda, Member(J) and Hon’ble Mr. Rakesh Kumar, Member(T) will hear Customs and Service Tax short and regular matters.


During this period, Excise Division Bench matters listed before Hon’ble Mr. Justice R.M.S.Khandeparkar, President and Hon’ble Mr. Rakesh Kumar, Member(T) will stand adjourned 
Sd/-
(S. Chandran)

Registrar
